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‘TH PUTY MINISTER IN THE
MIN OF LAW (SHR1I M.
YUNUS SALEEM) : (a) No, Sir. It
appears that the election petition filed
by one Shri Purshottamdas Ranchhoddas
Patel challenging the Election of Shri
Kantiprasad Jayshanker Yagnik from
Mehsana Assembly Constituency, copies
of speeches as reported by the police
officials were filled by the petitioner as
exhibits to his petition.

(b) and (c). Do not arise.
APEEJAY SHIPPING LINES

3969. SHRI MADHU LIMAYE:
Will the Minister of FOOD AND
AGRICULTURE be pleased to statc :

(a) whether Government's attention
has been drawn to the evidence given by
the former Director-General of Food 1n
the clection petition against Shri George
Fernandes, M.P. before Justice Kanta-
wala of the Bombay High Court in
September, 1967,

(b) the circustances under which the
Director (Ports and Depots) referred
the Apeejay matter back to the Direotor.
Food and the reaction of the Director-
General thereto; and

(c) the procedure followed in the

disposal of such matters ?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE. COMMUNITY DEVE-
LOPMENT AND COOPERATION

(SHRI ANNASAHIB SHINDE) : (a)
Yes, Sir,
(b) Presumably the Honourable

Member is referring to the Director-
General of Food, as no post of “Direc-
tor, Food” existed in the Food Depart-
ment. The file, which is already a pub-
lic document, shows that the Director
(Ports and Depots) put up the file to the

-General of Food with the fol-
lowing suggestion :—

“We may ask RDF Madras {0 send
one of the Deputy Directors” (to
Cochin).

The Director General of Food noted
thereupon as follows :—

“This does not require putting it
up to me”.
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(c) Although there are standing ins-
tructions governing the procedure for
the disposal of different classes of cases
according to their importance or finan-
cial implications, ¢here is no set pro-
cedure which can cover each type of
case such as the prescat onc.
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